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MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
Ncw Dellu the 15111 Septcmber 2_010

S 0 2285 (E) -f--In exercise of the p(mrers éonferred
by Sectmnd of" theimectleldesﬁct,al 968 (iﬁ of mm the
Cen@_j: the hent herebl makesthe following further
amendments in the notification of the Government of India
inthe erstwhile Mlmstly of Food, Agriculture, Community
Development and Co-operatmm number G.S.R. 301, dated

the 27th February, 1971, namely :—

In the said notification, for item (xix) (a) and the entries
relating thereto, the following item and entries shall be
substituted, namely \—

“(xix) {a) Dr, Sushil K, Khurana,

Secretary, Central Insecticides
Board and Registration Com-
mittee, Directorate of Plant

Protection, Quarantine and
Storage, Faridabad.

(For a period of three

publication of this
notification).” .

[F.No. 19-6/2008-PP-I]
PANKAJ KUMAR, Jt. Secy.
Note : The principal notification was published in the Gazette
of India vide number G.S.R. 301, dated the
27th February, 1971 and subsequently amended
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